FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GREENOCARE

ENGINEERING PRIVATE LIMITED
SI. No. PARTICULARS DETAILS
1. | Name of corporate debtor Greenocare Engineering Pvt Ltd
2. | Date of incorporation of corporate debtor 08/04/2015
3. | Authority under which corporate debtoris | Register of Companies, Chennai
incorporated /registered
4. Corporate Identity No. of corporate debtor
U74900TN2015PTC099992
5. | Address of the registered office and principal Registgred Ofﬁcg: No. 55 First Floor
office (if any) of the corporate debtor Kamraj Avenue First St.reet Kgsturba
Nagar, Adayar, Chennai, Tamil Nadu-
600020
Factory and Principal place of
Business:
12 A/2, Sirunallur Village,
Polambakkam Post, Maduranthakam
Taluk, Chengalpet District — 603309
6. | Date of closure of Insolvency Resolution 15/09/2026
Process
7. | Liquidation commencement date of the 16/09/2026
corporate debtor (Order received on 23/09/2026)
8. | Name and registration number of the Mavent Restructuring Services LLP,
insolvency professional acting as liquidator | Registration No. IBBI/IPE-0154/IPA-
3/2023-24/50058
9. | Address and e-mail of the liquidator, as ?13361,7Panchseel Park, New Delhi-
istered with the Board
fegistered Wi e poar E-mail id: caakhilahuja@gmail.com
10. | Address and e-mail to be used for g/;)mmunli(cation Add.ressS: o LLP
d ith the liquidat avent Restructuring Services
correspondence wi © flquicator S-376, Panchseel Park, New Delhi-
110017
Also at:
Floor No. 8, Flat No. 803, Chandak
Cornerstone, David S Barretto Road,
Worli, Mumbai, Maharashtra -400018
E-mail Id: lig.greenocare@gmail.com
11. | Last date for submission of claims 07/10/2026 (14 days from 23/09/2026
being date of receipt of order)

Notice is hereby given that the National Company Law Tribunal Chennai Bench — I has ordered
the commencement of liquidation of the Greenocare Engineering Private Limited on
16/09/2026 (Order received on 23/09/2026)

The stakeholders of Greenocare Engineering Private Limited are hereby called upon to submit



mailto:caakhilahuja@gmail.com
mailto:liq.tradcodesan@gmail.com

their claims with proof on or before 07/10/2026, to the liquidator at the address mentioned against
item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, shall be deemed to be submitted under liquidation process.

Sd-

Mavent Restructuring Services LLP
Liquidator in the matter of

M/s. Greenocare Engineering Private Limited
IBBI Reg. No. IBBI/IPE-0154/IPA-3/2023-24/50058
AFA Valid Up to: 31-12-2026

Email: lig.greenocare@gmail.com,
caakhilahuja@gmail.com

Registered Address: Floor No. 8, Flat No. 803,
Chandak Cornerstone, David S Barretto Road,
Worli, Mumbai, Maharashtra -400018
Communication Address: Mavent Restructuring
Services LLP

S-376, Panchseel Park, New Delhi-110017

Date: 24/09/2026

Place: Mumbai


mailto:liq.tradcodesan@gmail.com
mailto:caakhilahuja@gmail.com
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APPENDIX -IV-A  E-AUCTION SALE NOTICE OF IMMOVABLE PROPERTY (IES)
E-Auction-Sale Notice for Sale of Inmoveable Assets Under the Securitisation and Reconstruction of Financial Assets and
Rlsi e s Elaleed Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002)

gy & Paaf Registered Office: - 9th Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi-110001, Ph.-011-23357171, 23357172, 23705414, Web: - www.pnbhousing.com
Thrissur Branch: Ambalikkala Tower, 12/155/126, 2nd Floor, South amman kovil street, near Kothapuram Over Bridge, Thrissur-680004. Trivandrum Branch:
F1, KEK Tower,First Floor, Opp. To Trivandrum Development Authority, Vazhuthacaud, Trivandrum-695010.Cochin Branch: 1st Floor, R P Arcade, Adjacent to
Gold Souk Mall, Near Railway Overbridge,Ponnuruni,Vytilla,Cochin-682019.Kollam Branch:Raj Plaza, 1st floor, Kilikolloor,PO, Randamkutty, Kollam — 691004

@pnh Housing

Notice is hereby given to the public in general and in particular to the borrower(s) & guarantor(s) indicated in Column no-A that the below described immovable
property (ies) described in Column no-D mortgaged/charged to the Secured Creditor, the constructive/Physical Possession of which has been taken (as described in
Column no-C) by the authorized Officer of M/s PNB Housing Finance Limited/Secured Creditor, will be sold on “AS IS WHERE IS, AS IS WHAT IS and WHATEVER
THERE IS BASIS” as per the details mentioned below. Notice is hereby given to borrower(s)/mortgagor(s)/Legal Heirs, Legal Representative, (whether Known or
Unknown), executor(s), administrator(s), successor(s), assignee(s) of the respective borrowers/ mortgagor(s)(since deceased) as the case may be indicated in

FINKURVE FINANCIAL SERVICES LIMITED

CIN: LES990MH1984PLC0O32403 & GSTN: 27AAACST403E1ZN
Reg. Address: Finkurve Financial Services Limited (FFSLThe Company), Unit Mo. 1 Trade Garden, First Floor
Buikding Mo, A, Kamia Mill Compound, Lower Parel, Mumbai - 400013
Coniact Person : Ramprakash Gupfa @ Mob. BE91962385 @ E-mail; Ramprakash gupta@augmont com

Notice is hereby given for the information af all concerned that the gold arnaments pledged with the under-mentioned
branches of FINKURVE FINANCIAL SERVICES LIMITED, which have become ovardue for redemption and have not been

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation G of the insalvency and Bankrugtcy Bosad of India
Insahency Resolution Process for Corporate Persons) Regulations, 20161

FOR THE ATTENTION OF THE CREDITORS OF

SOWCAR ELECTRICALS PVT LTD

T AELEVANT PARTICULARS
L_| Name of comorate debior | Sowear Electricals v Lid_
2 Oate of mcorporation of corporaie | 230118005
debtor |
RoC-Chennal

Column no-Aunder Rule-8(6) &9 of the Security Interest Enforcement Rules, 2002 amended as on date. For detailed terms and conditions of the sale, please refer 7 i ; 3. | Autnarity Linder which corporle
to the link provided in M/s PNB Housing Finance Limited/secured creditor's website i.e. www.pnbhousing.com. redeemed so far despite repeated notices, will be auctoned on 28/09/2026, Branch-wise loan details, along with | debtor is incongorated Lo o
Loan No, Name of he Demanded | Naweal - Reserve | END | LatDaedt] 5 | Inspecton ] Dateof |0 customer details are available with the respective branches / annexure, subject to applicable confidentiality and data il Bt oo RO e
Borrower/Co-Borrower/ Amount & | Possession Description of the Price go%of Submission | ncrementsl | Date& | Auction E”éﬂﬂ“n“%’ﬁs"é”] profection requiremeants :TIHHI" ~r| rl'_mu"; T e g o B irvirmaln Magsr, e 1314 15
Guarantor(s)Legal heirs (A) | Date(8) | (( Properties Mortgaged (D) (RP)(E) | RP)(F) | ofBid(6) | el | Tme() | &Time()] Ty G | Deatte o Ee AN OTCE: || BN I CLT e e A el

and pracipal offica (F amy of velachery Main Road, Medavaklam, Chensai,

HOU/TCR/0218/487627, |Rs.625768.00

GOLD AUCTION PUBLIC NOTICE

. |IRe.Sy.N0.573/12,Vallangi Village, -10- 30-09-2613-10-26 -
B.0.: Thrissur, JessyR/ | " ason . PPhVSIC§I %hit}zrs Taluk Nenmars. Chittur 51?3-00 5$1st 1210-26) g, T1AMto | 02PM tol yrinoun |'corporats dobtor .z!ﬂﬁflgg?
ivadasan -10- ossession|Kerala- . 10,000/-1 05. m i : 4 f : ‘ : 6. | insohency commencemant date LR T
HOU/TCR/0418/519920,NHL/ [Rs.2322675.9] . . Sy No 64772, Thekkumkara Vilage.| pg. | gs. |12-10-26[ o |30-09-2613-10-26 Chennai - Auction Center Address : No. 18A/2B, First Floor, Old Township Road, Opp. DBS Bank, Ambatur, Chennai | inrespectof coporate debtor |
TCR/0949/747555, B.O.: 5 e [faluk, Thekkumkara, Mukundapuram|,ooosof saemos | 11AM to|02PM tof Unknown| | - BO0053. Tamil Nadu. Ambattur Arvog Branch : AMBA-75966, AMBA-97051. 7. | Estimated date of closure of 2003 2027
Thrlsslult,Manlté\a La e}gndran 19%%%21 Possession| Taluk, Thrissur, Kerala, India, 680670 10,000/ 05.00PM| 03Pm / nsohency resolution proosss
ajeendran -08- £ 1 . i i Loy T L, ey ! .
HOUITCRIOG19/707673, B.O.: | Rs.4440578 N065/2'7,K0dakara VI“age, 12-10-26 30-09-26113-10-26 Thlﬂ“’ﬁ““r '_Humjﬂniﬁﬁ‘ﬂtmﬂ rﬂﬁﬁ. ND 232 NE‘MU Eazﬂﬂr Hﬂﬂd. ||!Il'llla'.-.“. -'I"'!'I-"Eld! Eﬂmlﬂl. EhEn ni."ﬂ Eﬂnﬂﬁ‘ﬂr A, Mame and FEG!‘E.‘I.I’EI:'GI'I number ol Pl vimod

1S
Physica C¥1alakudy Taluk. Kallsttumkara |, RS | Rs. Rs. 111AM to|02PM to| Unknown

Thri , Nikhil Unnikrish :
" Sheela Unnikrishnan - | 13052024  |Possessin|Fhrissur, Kerala, 630689 3618000 | 361800 10,000+ 05.00PM| _53Pm

the insalvency professional aelng IBEI/ IPA-003/ 1CAL-2020- 2021 /134 51
| Sheela Unnikrishnan

&s interim resalution professional

Branch Name: AVADI ABVOG BRANCH: Loan A/c No. : AVAD-31635, AVAD-82071, AVAD-23878.

HOU/TCR/1221/935870, | Rs.3467060 | , . . |[RE Sy No.210/1-20, Mullurkkara 12-10-26 30-09-26/13-10-26 i - Auction Center Address: inh & . . | Adoress and emall of the Interim | Flat N B-E02 Santha Towers , Paruthioattu, Madl,
B0- ThI'ISSl!I', Ragheed K 3151 %nZ PPhysw‘?l ¥Hlage’ -&alaﬁlll%SBaég% Mullurkkara, 16523600 163;'00 R, 11AM to | 02PM to| Unknown I:h.E".nal Au on mer I:Ir 2 DL‘IEF Nﬂl SEE 15t HDDFI Hﬂnnurngh E!ll.-:-hl-.'lﬂr Hﬂﬂlj, LEII'IEII'H&FH HEL Eanl{ ? rr-:umul'm-nl;:rr-rr-l_-ail::-::al. ?lﬁl it ﬂllﬁr'lr'l:-]lT.-‘u'l"llrlallin. F"-:N E':‘:l'él'.'l'n"l o " ;
[ Sabinas V A 06112023 o issur, Coraodtons. 10,000+ 05.00PM]_03Pm Building, 15t Floor, Ayanavaram, Chennal, Tamil Nadu - 600023, Branch Name: AYANAVARAM ARVOG BRANCH: reStere with the B
HOU/TCR/0318/508343, | Rs.5226707 Sy N0.202/2-4, Sy N0.202/2-3,[ ps | Rs |12-10-26 30-09-26|13-10-26

Loan lE'u'IIG Mo, - AH'A_M-.EEEEE AYAN-51115. A0, | Address and email to e vsed for | Flat Mo BE02 Saniha Towers , Paruihvigali Sadi,

: : 1 ! . ; corresgondence with the interm Chenna, Tamadnacs PIN 00071
Chennai - Auction Center Address: No. 03/479, 1st Fleor, JJ Nagar Valayapathi Salali Near, JJ Nagar Police Procemss £ Mod {0 : G sowearmpi@gmat oom

Physical - Rs.

as on “ |Kalletumkara Village, Chalakud 11AM to | 02PM to| Unknown
14-03-2023  |Possession| Taluk, Kallettumkara, Thrissur, Kerala)f 3249000) 324900 10,000+ 05.00PM| 03Pm

680683, Thrissur, India.

B.O.: Thrissur, Jinson KJ /
Remya Jinson

HOU/TCR/0618/547075 Rs.317619 . |Sy.N0.408/14/1, Thekkumkara Village, 12-10-26 30-09-26/13-10-26 - - - i . ; ; i 11 | Last date for submission of clams | 08102026
B.O.: Thrissur, Ratheesh TA| _as on PP"VS'@' %alappi&y 'ﬁa'lfka.nggggfnchegry, 91%3'00 91st60 Rs. |31AM tol 02PM tol Unknown Station, Mogappair East, Chennai, Tamilnadu -600037. Branch Name: MOGAPPAIR ARVOG BRANCH: Loan Ajc -+ --'i',‘?éla's'c'-;'cf%tﬂitctaﬁfiilﬁuur:l:lg? "r;.:i's.p;.-'.ﬁm
| Valsala P K 13-05-2024 |Possession|Thrissur, Kerala, India, | 10,000~ 05.00PM| 03Pm Mo, MOGA-59707, MOGA-40927. MOGA-95495, Setioa (b o eulisactis 164 o
l c'>"9¥rl1TpR/°2/2x?ﬂh76844bT Rs. 4720012 \S/,ﬁ.No.{\A57i(/1%-4, NenTn1|a£|I<Nk'T1|ra Rs. | Rs. [12-10-26] o [30-09-2613-10-26 3 . . _ o e
.0.: /"§‘ﬁ§'jré.n honsa 725 Moc (rrston Tlhﬁgsedr, K%rglg:\,?r?cliji;?r&o%&' €l 41988000{ 198800 10,000 3;%'3';& oggynso Unknown Thiruvallur - Auction Center Address: D No. 25/95, First Floor, Chetty Street, Near By DPS Hospital & Gowt. interim resolution professional

NHLITRI/0123/1072191, HOU/ | Rs. 3218329 Re Sy No 9/23/1/LKurupuzha Village,| ps | Rs. 112-10-26 p. |30-09-26|13-10-26 Hospital, Nambi Nagar, Foonamallee, Chennani, Tamil Nadu - 600056. Branch Name: POONAMALLEE ARVOG | || 13 | Names of insohency Professionals | Not Applicable

TRI/0123/1070843, B.O.: as on Physical INedumangadu Taluk, Trivandrdm Rs. [11AM to|02PM t ; dentified to &ct as Authorised
Trivandrum, Lal Kumar S / | 09-09-2024. |Psssin|Distric ;lgfgvananthapuram, Kerala-| 2751000 275100 100004 05.00P | o3pmn-| ™ | BRANCH: Loan A/c No. - POON-46650, POON-02201, POON-12226, POON-37931, POON-17182, POON- Bt S
eena .

59744, POON-63335, POON-50229, POON-29350, POON-75579, POON-88574, POON-95392, POON-64266, ___| ckags [T rornes K edih | _
FﬂﬂHvEEﬁﬂE,FUUH-'I I]EI'E]T. Fl]l]l"-l-ﬂlﬂ?ﬂ 14, | 18] Redeypnd Foemes and :-'| Wiedy Binks:,. . Prosasal Addreqas

(B} Detarils af Aunbicrized hitdpss Sibblgosing Pomesd crenlnads
Chennai - Auction Center Address: Door Mo, 202-A, Vastowers, Beside SSK Residency, Arcot Road, Porur, FeprsSontativet are-matiibin pf: | (0) Mok nwolicaiie
Chennai - 600116, Tamil Nadu. Branch Name: Porur Arvog Branch : Loan A/c No. : PORU-51695, PORU-16239.

For More Details - Contact On : Aravind A., Mobile : 9790269497

[ auetan wil be conducted bramch-wise al Aschon cendar hnawgh tha ED!T'IF@!'I:.-‘E aulhorized auch oiess, gaold. auctantipernel i comgliance wih
applicably requEstony quadelines. Infarpstad biddess may visil egald. avchontiger.met for reqistealion, paicipation, and detailed s & condtions.
Auclion Timing: Batwoan 10000 AM to 4:00 P on 26/089, 2026,

Tha Company Finkuree Fnarcial Services Limited is bhavirg the right b postpans the auctan on subsequaend dates an the same ferms and condilions
without any furiher patica. Inthe evant e asclion remains unsuccessle dus (o any reason, the Finkuree Financiad Servicas Limitad raservas the nght fo
aoniuct 3 subsaguent suction fhrough online mede via the autbarizad auclionssrs egoeld, suctiontigarnet

NHL/KLM/0918/583662, B.O.:| Rs. 2100018 | p, .. [Re Sy No 29/, Ummannoor Vilage,| g [ R, |12-10-26] p  |30-09-26]13-10-26 s [ ITOE T3 M ot ol
Kollam l}lladhusoodhanan jscal |Kottarakkara Taluk, Kottarakkara, ' ; S. | 11AM to | 02PM to| Unknown

I
Pillai ¢ / Sindhu Kumary 23002024 [Pussesson|Kollam, Kerala, India, 691520 1130000 113000 10,000-| 05.00PM! 03Pm

HQI_U!T Rlii()918l5lz('35.5_t1ﬁ (B:/O Rs. 3067357 Physia I1?765/S1)é/l§l?< 176116, \1/.7"5/18/% t1t75/ﬁ{(2/3, Rs Rs 12-10-26 Rs %2&3'26 323&26
rivandrum, Ren as on ; areepra Village, Kottarakkara ' : .
I“Subhgdrayamjrlna\ 23-09-2024 |Possession| Taluk,Koflam, Kgrala,G 1505 1749000 174900 10,000 05.00]}& 03Pn=° Unknown

HOUICOC/1221/938766 NHL/| Rs. 4309491 | , . [Resy No.320/14 Block No.19,[ po | ps [12-10-26] o [30-09-26|13-10-26
C0C/1221/939024, B.O.: as on Jsical IManakkunnam Village KanaKannur ' . S. 1 11AM to | 02PM to | Unknown
Cochin, Jayaram KM ] Jiby | 09-10-2023  |Posssion|Taluk, Udayamperoor, Kochi, Kerala-]2908000| 290800 10,000 05.00PM| 03Pm

aby .

Motice is hereby given thatl the MNationsl Company Law Tribunal has dedered the
commancement of & corporate insolvency resciution process of the Mys Sowear
Elgctricals Pyt Ltd on 21-09-2026

Thi creditors of M/s Sowear Electricals Pyt Ltd, are Bereby calbed upon tosubmit thair
claims with proof onor betore. 08-10-2026  tothe interim resstution professional atthe
acdrzgs rmentiooned against antny Mo, 10

NHl(.:/CCI)1C_:/11FJ9/(7i5594l;I,GBI.O.: Rs. 1047114 Physica %yl.Nko.2E40/t?(/5|,Kottgy?llytvgageRPlarur Rs Rs, |12-10-26 Rs ::(1):6(3%-26 ?):;-IJISI-ZG
ochin, Pradee as on dl |Taiuk, Ernakulam District, Ernakulam,|, > ' :
Seema K 11-03-2024 |Possession|Kerala-683519, India. 1053000 { 105300 10,000/~ 05_00pt|3| 03pn=° Urknown

*Together with the further interest @18% p.a. as aﬁplicable, incidental expenses, cost, charges etc. incurred up to the date of payment and/or realization
thereof. ** To the best knowledge and information of the authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect
of above mentioned immovable/secured assets except what is disclosed in the column no-K. Further such encumbrances to be catered/paid by the successful
purchaser/bidder at his/her end. The prospective  purchaser(s)/bidders are requested to independently ascertain the veracity of ‘the mentioned
encumbrances.1. As on date, there is no order restraining and/or court injunction PNBHFL/the authorized Officer of PNBHFL from selling, alienating and/or
disposing of the above immovable properties/secured assets.2. The prospective purchaser/bidder and interested parties may independently take the
inspection of the pleading in the proceedings/orders passed etc. if any, stated in column no-K. Including but not limited to the title of the documents of the title

The fenancial credibors shall submit thesr claims with proof By electranic means only, 401
ather creditors may submit the claims with FII'I:II:If n pErson, oy post or by electronia
MMEAns,

A financaal creditor beldonging 108 class, 25 isted against the entry Mo, 12, shall indicais
its choice of autharised representative fram among the three insaivency professionals
lmsted against entry Mo.13 toact i authorised representative of the class [specify class]

B%rctjair}in)ghtherteto _ava{lﬁ Ite with th% PNBd'tFL an? tSﬁ;tisfy tls.ems?lves intﬁlltrqesg%cté prio:r5 toPisubmittintg tﬁ\n?e.r/tiid appli;:??ticin SJ(E’JT ofrtrr?aksing O.t;ferl(st).Thet Nate: Borrawers may redaemsreleass their pladged gold omaments by clearing all dues on or before the auctson date, during busmess hawrs of the imFormiCh.

idder(s) has to sign the terms and conditions of this auction along with the Bid Form.3. Please note that in terms of Rule of the Security Interes ; it o A ; 0 i H

(Enforcement) Rules, 2002, the bidder(s)/the purchaser is I%%ally bound to deposit 25% of the amount of sale price, (inclusive of earnest money, if any, respective branch, failing which ,reur.nq-nvr,g will be auctioned withourt further notice. Finkurve Financ 'QIZ:"':"-".'EEE' Limited hias the auiharity o remove by bawjon of faleant misiaad ind Brontx of e ehet stsect RanaHes,
deposited) on the same day or not later than next working day. The sale may be confirmed in favour of (bidder(s) only after receipt of 25% of the sale price by the any ofthe Loan account from suction list withaut priocinfarmation and kas a right 1o cancel withawt prarintimation Bl Winod

secured creditor in accordance with Rule 9(2) of the Security Interest (Enforcement? Rules, 2002. The remaining 75% of the s sale consideration amount has to
be deposited by the purchaser within 15 days' from the date of acknowledgement of sale confirmation letter and in default of such deposit, the property/secured
asset shall be resold.4. Foreclosurelndia.com would be assisting the Authorised Officer in conducting sale through an e-Auction having its Head of ce at 605A,
6TH Floor, Maitrivanam, Ameerpet, Hyderabad-500038. Website - info@bankauctions.in , For any assistance related to inspection of the property or obtaining
the Bid Documents and for any other query or for registration, you have to co-ordinate with Rahul/Sarathlal R/Afreed/Dhaneesh, Contact Number
8848434163/9061485392/8129651394/9847258497 , is authorised person of PNBHFL or refer to www.pnbhousing.com

Place: Kerala, Dated: 24.09.2026 Authorized Officer, M/s PNB Housing Finance Limited

Date 24-09-2025
Place: Chennai,

SOUTH EAST CENTRAL RAILWAY

Place: Mumbai = Date: 24/09/2026

For Finkurve Financial Services Ltd.

FORM B
PUBLIC ANNOUNCEMENT

EAST COAST RAILWAY

1 GOVERNMENT OF TAMILNADU (Regulation 12 of the Insolvency and Bankruptcy Board of India TENDER NOTICE FOR ELECTRICAL CDRRIGEMDUM HD 4 ta
@ PUBLIC WORKS DEPARTMENT (Liquidation Process) Regulations, 2016) GENERAL CONSTRUCTION WORK T TR T T GEGDHI]?SHF'
: Buildings (C&M ) Circle, Thanjavur-1 FOR THE ATTENTION OF THE STAKEHOLDERS OF Tender Mo. : 36-CEE-C-SECR-2026, g oAl R sarni
e-Tender Notice No : 12/ SE / Buildings ( C & M) [Circlel Thanjavur/ 2026-2027/ Date.21.09.2026 3G/ IHEREVANTIPF IR DRI Name of Work: "Electrcal geriersl e e
. : o = 1. | Name of corporate debtor Greenocare Engineering Pvt Ltd canstruction wark for following againsl above lender nofice which may
Cor n O bl o Govorvar of T e, o-Toncer s ey o Suparnionang i L e e g
of IgWD ‘for 2 works g J 9 9 3. | Authority under which corporate debtor is | Register of Companies, Chennai associate development work at Particulars | As Published | Now to be
o o , L ) i incorporated / registered Bhilai, (i} Provision of 02 nos, Auto iCorrigendum-2Y read as
1. Fpr_ Details of 2 works, m_ThanJavur District e-Tender Notice and Price Tender Documents 4. | Corporate Identity No. of corporate debtor U74900TN2015PTC099992 goomties in connection with et Cioaln 08 2026, |09 10,2026
Visit https:/tntenders.gov.in . : - : , - ender Liosing) £9.03.20e0, 220
5. Tender d i iable at website from 24.09.2026 to 08.10.2026 ub to 11.00 AM 5. | Address of the registered office and principal |Registered Office: No. 55 First Floor Kamraj construction of 4th line between Date, Time: | 1200 Hrs. | 1200 Hrs
- lender documents available at website from £4.9%. o Lo 1U. up to 1.5 A. office (if any) of the corporate debtor Avenue First Street Kasturba Nagar, Adayar, Bilaspur-Cradhapara and (i) RFF Py et “the Tiondlia Terdireno)
3. Last Date and Time for Submission of Tender Documents through on-line 08.10.2026 up to Chennai, Tamil Nadu-600020 Barrack-01 nos, Office of SSEs- 04 ¥ oeials s rh@! ; £ )
11.00 A.M Factory and Principal place of Business: nos. ORH- 01 nos, Raibway Quariers 0. favieen 0. al-ihe veEpaie
. ; . . . . : www_ireps.gowin
4. Date and Time of opening of the e-Tender : 09.10.2026 at 11.00 A.M 12 A1, Sirunallur Village, Polambakkam Post, {Typa-l- 12 nos. Type-lll-05 nos.,
5. Price Adjustment Clause is applicable for this works. Maduranthakam Taluk, Chengalpet District — Type-V-01 no. & Type-V-01 no.) in Chief Administrative Officer (Conl,
Superintending Engineer, PWD, __ 1603309 connection with Gauge conversion PR-209/C.J/26-27 | Bhubansawar
DIPR/2920/TENDER/2026 Buildings (C&M) Circle, Thanjavur-1. 6. |Date of closure of Insolvency Resolution |15/09/2026 work between Abhanpur-Dhamtar
Process saction; In Raipur and Bilaspur
7. | Liquidation commencement date of the |16/09/2026 Division over S.E.C. Railway".

EAST COAST RAILWAY

corporate debtor (Order received on 23/09/2026)

APPENDIX -IV-A  E-AUCTION SALE NOTICE OF IMMOVABLE PROPERTY (IES)

Tender Value @ ¥ 3,11,49,547.88/-

@ pab Housing

E-Auction-Sale Notice for Sale of Inmoveable Assets Under the Securitisation and Reconstruction of Financial Assets and
Eltanci I Lot Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002)

Cifr 1 Baal Registered Office: - 9th Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi-110001, Ph.:-011-23357171, 23357172, 23705414, Web: - www.pnbhousing.com

Trichy Branch:- PNB Housing Finance Ltd, New Number 6, Old Number 8, 2nd floor, Shastri road, Srinivasa Puram, Near Mahatma Gandhi School, Thennur,
Trichy-620017.Madurai Branch:-Nandhini Building, 3rd Floor, #48, Bye Pass Road, Madurai-625010.Chennai Branch:RH Chennai-Guindy, C 45, 1stFloor,
Thiru. Vi. Ka. Industrial Estate, GUINDY, Chennai-600032.

Notice is hereby given to the public in Dgeneral and in particular to the borrower(s) & guarantor(s) indicated in Column no-A that the below described immovable
Eroperty (ies) déscribed in Column no- mortga?\led/charged to the Secured Creditor, the constructive/Physical Possession of which has been taken (as described in

olumn no- &b}l the authorized Officer of M/s PNB Housing Finance Limited/Secured Creditor, will be sold on “AS IS WHERE IS, AS IS WHAT IS and WHATEVER
THERE IS BASIS” as per the details mentioned below. Notice is hereb;[/ given to borrower(s)/mortgagor(s)/Legal Heirs, Legal Representative, (whether Known or
Unknown), executor(s), administrator(s), successor(s), assignee(s) of the respective borrowers/ mortga or(s%&smce deceased) as the case may be indicated in
Column no-Aunder uIe-8(6%& 9 of the Security Interest Enforcement Rules, 2002 amended as on date. For detailed terms and conditions of the sale, please refer
tothe link provided in M/s PNB Housing Finance Limited/secured creditor's website i.e. www.pnbhousing.com.

Loan No, Name of the Demanded | Nature of o Reserve | EMD | LastDateof| 84 | inspection | Dateof |, fom
Borrower/Co-Borrower/ | Amount & |Possession p Des_crlplcllon of thde b Price go% of | Submission |ncemental | Date& | Auction E"ggﬂ",?%’:s”:ses’
Guarantor(s)/Legal heirs (A) | Date (B) © roperties Mortgaged (D) (RP) (E) | RP) (F) | ofBid(6) | Raelf) | Time() | &Time ()| “fayi

HOU/CHE/1118/603672, B.O.: Block No L1, New Plot No 390, Apartment Rs. Rs, |12-10-26 30-09-26/13-10-26

Rs. .
: 1013723 | Phsicdl INo L1G1, 'Ground Floor, 'Sun City, Rs. [11AM to|02PM to
Cgir;??r:ilgnngla?:nnilgl 16-%)38 02% 2 PossessionKadambathur Agaram Village, Chennai,| 810000 | 81000 10,000 05.00PM| 03Pm Unknown

TamilNadu, India, ,631203
HOU/CHE/0317/359018,

8. |Name and registration number of the
insolvency professional acting as liquidator

9. |Address and e-mail of the liquidator, as
registered with the Board

Mavent Restructuring Services LLP,

Registration No. IBBI/IPE-0154/IPA-3/2023-
24/50058

S-376, Panchseel Park, New Delhi-110017
E-mailid: caakhilahuja@gmail.com

10. [ Address and e-mail to be used for
correspondence with the liquidator

11. | Last date for submission of claims

Communication Address:

Mavent Restructuring Services LLP

S-376, Panchseel Park, New Delhi-110017

Also at: Floor No. 8, Flat No. 803, Chandak
Cornerstone, David S Barretto Road, Worli,
Mumbai, Maharashtra-400018

E-mail Id: lig.greenocare@gmail.com

07/10/2026 (14 days from 23/09/2026 being date
of receipt of order)

0n 23/09/2026)

Notice is hereby given that the National Company Law Tribunal Chennai Bench — | has ordered the
commencement of liquidation of the Greenocare Engineering Private Limited on 16/09/2026 (Order received

{Rupees Three Crore Eleven Lakh
Forty Mine Thousand Five Hundred
Forty Seven and Paise Eighlty Eight
Chnly). EMD : ¥ 6,23 000/ (Rupess Six
Lakh Twanty Three Thousand Only)
Date & Time of Tender Closing : Al
15:30 Hrs. on 06/10/2026. Date &
Time of Tender Opening : Al 15:45
Hrs, on 06M0/2026. Completion
Period : 12 [ Twelve] Monihs from the
date of lssue of LOA.

Website Particulars & Notice
Board Location : For further
details/related to e-tender documeant,
aligibility criteria & the complete
details for the above work, please
referfdownload tender document

Tender No. eT-M-R5-MP-47-PUI-2026

WL SR S OUTSOURCING OF
MANFOWER FOR MAINTENANCE OF
ROLLING STOCK AT COACHING DEFOT
PURIFORAPERIOD OF TWO YEARS.

Advertized Value (T) @ BIEESE R BE
EMD (%) : 6,83,200.00, Period of
Completion : 24 Months.

Bidding Start Date 24.09.2026

At 1500 hrs. of

Closing Date & Time :
08,10, 2026

Manual offers are not aliowed against this
lendar and any such manual offer received
il b Igreoirad

Complete mformation incheding  e-ender
documents. of tha above e-fendar is
ivalaiie inwiebsie  hitpoiwia irens. oovin

Agat, Divislonal Mechanical Engineer,

16550 7e| Pl [LE0 @3, Pt No 3T Fist Floor KPS| ™| |12:10-26| g ~[30-00-26[13:10-26
B.O.; Chennai, Prabu A/ " posssion|Sengundram, Chenna, Tamil Nacu,| 1720000 172000 o d1AMto | 02EM to} Unknown
Nandini P 253 b a | Y 605508 ‘ ! 10,000-|05.00PM| 03Pm

. . |Flat No S1, Plot No 6, Second Floor, -10-
B.(I)-I. ?g:liﬂﬁgslzj:rll?gzlﬁ’kar 49:'?45124 Physical \Yashiva Classic Home, Anantham Nagar, Rs. | Rs. [1210-26

The stakeholders of Greenocare Engineering Private Limited are hereby called upon to submit their claims
with proof on or before 07/10/2026, to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proofin person, by post or by electronic means.

|PR-458/R/26-27] Puri

which is available on our wabsite-
hiftp:iiameneiireps. gov.in.
Azatt Elect. Exe. Engg./Con,

R, |30-09-26|13-10-26
S | 11AM to [ 02PM to | Unknown

ason |Possession|Sholinganallur, Chennai, Tamil Nadu-|3745000| 374500 ] Submission of false or misleading proof of claims shall attract penalties. CRRMANADT 5.E.C. Railway, Raipur
A/ Jayasree S 12-12-2024 600119, India. 10,000+05.00PM| 03Pm In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such PR T ; :
HOU/TRHY/1121/927655, Rs. o 118 NO.758/2, Ts No 2670, Block 58 Ward) oo | po - [12-10-26 30-09-26/13-10-26 a stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy # South East Ceniral Railway Ji@se
B.O.: Trichy, S 3133716.78 P::g:s'z’ln %bglr?rtnérlf %8#&%%%&%5%“3?%”&5?# 2622000 262200 RS. 111AM to|02PM to | Unknown Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed
Rahavendhiran / Narmatha N|04-09-2024 Tamil Nad-620006, India. ’ 10,0001 05.00PM| 03Pm to be submitted under liquidation process.

Sd/-

Mavent Restructuring Services LLP

Liquidator in the matter of

M/s. Greenocare Engineering Private Limited

IBBI Reg. No. IBBI/IPE-0154/IPA-3/2023-24/50058

AFA Valid Up to: 31-12-2026

Email: lig.greenocare@gmail.com, caakhilahuja@gmail.com
Registered Address: Floor No. 8, Flat No. 803, Chandak Cornerstone,
David S Barretto Road, Worli, Mumbai, Maharashtra -400018
Communication Address: Mavent Restructuring Services LLP
S-376, Panchseel Park, New Delhi-110017

HOU/MDU/0721/900449, Rs. Phvsical S No.7/7, Plot No.10 Durga Colony,|  pe Rs, |12-10-26 R 30-09-2613-10-26
B.O.: Madurai, S Ramkumar [2707558.12| Psél |Madurai Isai Methai T M Soundrajan| RS- - S: 111AM to | 02PM to | Unknown
Shanmuga Kani / ason |Possession[Nagar, Nilayur 1st Bit Village, Nilayur To[1701000| 170100 10,000-{05.00PM| 03Pm
Seethalaksmi Shanmuga |15-04-2024 Airport Road, Thiruparamkundram, ' '
Kani IMadurai, Tamil Nadu-625005, India.
*“Together with the further interest @18% p.a. as applicable, incidental expenses, cost, charges etc, incurred up to the date of payment and/or realization
thereof. ** To the best knowledge and information of the authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect
of above mentioned immovable/secured assets except what is disclosed in the column no-K. Further such encumbrances to be catered/paid py the successful
purchaser/bidder at his/her end. The prospective purchaser(s)/bidders are requested to independently ascertain the VeraCITY of the mentlon?d
encumprances.1. As on date, there is no order restraining and/or court injunction PNBHFL/the authorized Officer of PNBHFL from selling, alienating and/or
disposing of We ?boa/,e immovable roPem s/secured ssets.%. The tprosg)_ectlve purchaser bldg.er nd intereste mqhes mafy independently ahe the Date: 24-09-2026
inspection of the pleading in the proceedings/orders passed etc. if any, stated in column no-K. Including but not limited to the title of the documents of the title Place: New Delhi
Bertammg thereto available with the PNBHFL and satisfy themselves in all respects prior to submitting tender/bid application form or making Offer(s).The .
idder(s) has to sign the terms and conditions of this auction along with the Bid Form.3. Please note that in terms of Rule 9(3) of the Security Interest
(Enforcement) Rules, 2002, the bidder(s)/the purchaser is legally bound to deposit 25% of the amount of sale price, (inclusive of earnest money, if any,
deposited) on the same day or not later than next working day. The sale may be confirmed in favour of (bidder(s) only after receipt of 25% of the sale price by the
secured creditor in accordance with Rule 9(2) of the Security Interest (Enforcement? Rules, 2002. The remaining 75% of the s sale consideration amount has to
be deposited by the purchaser within 15 days' from the date of acknowledgement of sale confirmation letter and'in default of such deposit, the property/secured
asset shall be resold.4. Foreclosurelndia.com would be assisting the Authorised Officer in conducting sale through an e-Auction havm% its Head of ce at 605A,
6TH Floor, Maitrivanam, Ameerpet, Hyderabad-500038. Website - info@bankauctions.in, For any assistance related to inspection of the property or obtaining
the Bid Documents and for ana/ other ?ue or for registration, you have to co-ordinate with Engels/Durgesh/Jothikannan/Shricharan, Contact Number
9344007827/9042840151/9840487424/9738931789, is authorised person of PNBHFL or refer to www.pnbhousing.com

Place:- Tamil Nadu, Dated:- 24.09.2026 Authorized Officer, M/s PNB Housing Finance Limited
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